ANNEXURE-7

Name of Corporate Debtor: Utkal Steel and Power Pvt Ltd ; Date of Commemncement of CIRP: 08th April 2026 (Copy of order received on 17th April 2026)

Tist of Creditors as on:08/05/2026

Tist of Operation Creditors (Government dues)

Amount in Rupees

Details of Claimant Details of Claim Details of Claim Admitted Amount | Amount [Amount | Amount |Remark
Received - of of any |of of claimls, if any
- Dfate Amou fAcrrllo‘unt z?t}lre of| Amoun:lt Amoul:it ‘Wheth A) conting mutual |claim under
. No. Department Government 0 ‘ nt ‘ [0} .alm aim covere covere er votlng ent dues, [not verificati
Recei Claim Admitted by by relate share in . .
claim that |admitte [on
pt ed security | guarant |d CcocC may be |d
ce party? set off
I[Income Tax Department |Central Govt.  |30/04/2026 [409810240 [0 ]SDtatutory NIL NIL NO NIL NIL NIL 30981024 30981024
ues
2fJoint Commissioner of |Odisha Govt — [28/04/2026 15559891 [0 Statutory |NIL NIL NO NIL NIL NIL 15559891 [15559891
CT & GST,CT & GST Dues
Circle , Keonjhar Dist
Keonjhar
Total 425370131 [0




